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iety. Some allegations are made. No-
body says that the whole amount is
collected by pressure, but some may
have been made. I cannot deny that.
There may have been some pressure.

Shrimatj Savitri Nigam: The hon.
Minister said that the States had been
allowed to keep some money. May I
know what is the percentage of money
kept by the State for expenditure?

Shri Morarji Desai: There is no per-
centage fixed. A lakh of rupees is
kept in the imprest account so that if
there is any expenditure it is met from
that fund and the account is sent here.
They have no authority to spend any-
thing as they like. Money is required
for certain items like advertisements
or thine  ike that; it is not needed
on a largescale for conveyance allow-
ances or things like that.

Shri Hari Vishnu Kamath: Arising
out of the reply to part (b) of the
question, has the attention of the Gov-
ernment been drawn to a circular issu-
ed by the Commissioner of Income-iax
Hyderabad sayving -that “all members
of the staff who have not donated Lo
this fund should”—mark the word
‘should’—‘forthwith pay one day’s sal-
ary, and those who have paid less than
one day’s salary”—mark these words
again, Sir,—“should pay up the differ-
ence immediately”. In the face of this
circu'ar, does the Government still
maintain that undue pressure or com-
pulsion is not being exercised in col-
lections for this fund?

Mr, Speaker: They have not said so.
Even the Prime Minister replied yester-
day that some cases have been brought
to their notice and that they would
make enquiries and issue necessary in-
structions.

Shri Hari Vishnu Kamath: What
action has been taken, if they know
about this circular?

Shri Morarji Desai: I do not know
of this circular.

Shri Hari Vishnu Kamath: I  will
lay it on the Table if you want it.
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Shri Igba} Simgh: When this coliec-
tion was going on some areas whichr
contributed some money to this Funda
said that it was for the purchase of
aeroplanes and other items for Defence.
Will Government consider the wishes
of these donors?

Shri Morarji Desai: Yes, Sir.

Shri Inder J. Malhotra: Is the hon:
Minister in a position to say whether
all the ex-rulers of India have con-
tributed to the Fund?

Shri Morarji Desai: 1 think ti»
have—more than 75 per cent. of them
—contributed ten per cent. of their
privy purses, as far as I know.

Shri A, P. Jain: 1 heard the Finance
Minister say that the richer people
contributed more quantitatively than
the poorer people. Hag he got any
figures or statistics to support it ana
will he give it now or later on?

Shri Morarji Desai; I have no
statistics as such. I applied my com-
mon sense as the hon. Member applies
his in seeing this matter. Lika ihat I
have applied my common sense. I
have seen the figures from which I
can say that quantitatively out of
Rs. 50 or 47 crores which has been
received, a larger part comes from
the well-to-do people. Thatgis what
I said. I did not say that the number
was large.

Mr. Speaker; Next question,
Upper Sileru Hydro Electric Project

+
*162. f Shri Yashpal Singh:
L Shri Bishanchander Seth:

Wil the Minister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No. 466 on
the 24th January, 1963, regarding
Upper Sileru Hydro Electric Project
and state:

(a) whether the matters relating to
certain bottlenecks like supply of
machinery and steel have since beem
looked into by Government; and

(b) if so, the action taken in the
matter?
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The Minister of State in the Minis-
t v ef Irrigation ang Power (Shri
Alagesan): (a) and (b). Yes, Sir.
There is no difficulty in the imple-
mentation of the Upper Sileru Project
other than the supply of steel for the
penstocks. Steps are being taken o
arrange the supply of steel for the
purpose.
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Mr. Speaker: He wants the total
eost.

Shri Alagesan: The total cost comes
‘t0 about Rs. 895'5 lakhs.
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Mr, Speaker. Ii is a suggestion for
-action. Nex question.
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[The position remains the same
with reference to the reports of the
Kumar Committee and the Dharma
Vira Committee, The Damle Com-
mittee has since submitted its report,
which is under consideration. A copy
of this report hag also been forwarded
to the Delhi Electric Supply Under-
taking with a request to expedite
action which was kept pending by
them till the receipt of the report of
the Damble Committee].
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